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QUESTION OF PRIVILEGE 

APOLOGY BY ASSOCIATE EDITOR, HINDlt-
STAN TIMES Te. MISREPREsENT}~TJON 

OF LoK SADHA PROCEEDINGS 

Mr. Speaker: The House will recall 
that on the 18th March. 1966, Shri 
R P. Maurya had raised a question 
of privilege in the House, alleging 
misrepresentation of certain remarks 
mnde by him in the House on the 17th 
March. 1966. by the Hindustan Times 
(Evening News) of that date. I had 
then said that I would ask the Editor 
of the Hindustan Times to state thnt 
what he had to say in the matter. 

I have now to inform the House 
that the Associate Editor of the 
Hindustan Times, in his reply dated 
the 22nd March. 1966. has stated as 
follows: 

"The report in question was 
received by us from the United 
News of India as part of its nor-
mal services and was published 
by us in good faith. We had no 
reason to doubt the veracity and 
accuracy of the report at that 
time. We had no intention what-
soever of attributing to Mr. 
Maurya anything he did not mean 
<>r .ay. It will no doubt have 
been noticed from the extracts of 
the proceedings enclosed with 
your letter that Mr. Maurya him-
elf admitted that his remarks, 

in Hindi, might not have been 
very clear to some who heard him. 
In any case we have learnt with 
deep regret that Mr. Maurya was 
wrongly reported. 

We hope that this unqualified 
expression of regret will be 
acceptable both to the Speaker 
and to Mr. Maurya." 

I think this regret is sufficient and 
the matter may be closed. (Inter-
ruption) Order. order. Shri Fakhrud-
din Ahmed. 
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